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C.P. No. 86/241-244/A1.D/2017

Shri Imran Khan proxy for Gopal Mishra. Shri Anil Kumar for the
Respondent in the present matter. The arguments from the petitioner side
were heard. Since, this Bench is not available for further hearing in the
matter. Therefore, the case is adjourned for denovo hearing for argument.

The matter to be listed on 20" March, 2018.
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